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ANNEXURE R-2/1 

Details of the Allocation of Aerobins to each gated society in Patiala 

Sr. No Name of Society 
Total 
No. of 
Flats 

Total No. of Flats 
Occupied at 
present/ total no. 
of families 
residing  (n) 

No. of Aerobins 
provided on the 
basis of One 
Aerobins for every 
25 Families (n/25) 

1 
Garden Heights, Near 
Focal Point , Byepass 
road 

130 106 4 

2 
Ambey Apartments, Sai 
Market 

150 130 4 

3 
Phulkian Enclave, Near 
Tripuri 

300 
houses 

280 4 

4 
Sarup Towers, Sullar 
Road 

68 64 2 

5 
Gokul Towers, Between 
Lower mall and uppar 
mall road 

65 60 2 

6 
City Center, Bhupindra 
Road 

84 73 3 

7 
Sweet Home, 
Apartments, ITI Road 

25 24 1 

8 
Sardar Patel Enclave, 
Khalsa College Road 

55 48 4 

9 Patiala Heights 150 120 4 

10 
Government Mohindar 
College 

  4 
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ANNEXURE R-2/2 
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 ANNEXURE R-2/3 
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ANNEXURE R-2/4 

21 Secondary Points 

SR. 
No. 

Location 

1 Sular 

2 YPS 

3 Backside Polo Ground 

4 Anardana Chowk 

5 Modi Plaza 

6 Kali Mata Mandir 

7 Dukhniwaran Sahib Gurudwara 

8 Tripuri main bazar 

9 Deep nagar 

10 Green Park Colony 

11 Jhill Village 

12 Alipur 

13 DCW 

14 SST Nagar 

15 Nehru park 

16 Kumar Sabha School 

17 New Sabji mandi Rehri Market 

18 Khalsa College 

19 Old Sabji Mandi 

20 Parontha Market 

21 Anaj Mandi Sirhind Road 
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1. TRIPURI 

     BEFORE       AFTER   

      

 

 

  

 

 

      

2. DUKHNIWARAN SAHIB 

BEFORE       AFTER 
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3. KHALSA COLLEGE 

BEFORE       AFTER 

 

 

 

 

 

 

 

4. KALI MATA MANDIR 

BEFORE       AFTER 
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5. KUMAR SABHA 

BEFORE       AFTER 

 

 

 

 

 

 

POLOGROUND 

 

6. POLO GROUND 

BEFORE       AFTER 
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7. REHRI MARKET 

BEFORE       AFTER 

          

 

 

 

 

 

                                                                          

 

 

 

          

8. MODI PLAZA 

BEFORE       AFTER 
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9. SABJI MANDI 

BEFORE       AFTER    

 

 

 

 

 

 

 

 

10. SST NAGAR 

BEFORE       AFTER                            

 

 

 

 

 

BEFORE 
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11. DEEP NAGAR 

BEFORE       AFTER  

 

 

 

 

 

 

 

12. PARONTHA MARKET 

BEFORE       AFTER 
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13. YPS 

BEFORE       AFTER 

  

 

 

 

 

 

14. DCW 

BEFORE       AFTER 
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15. GHALORI GATE  

BEFORE       AFTER 

 

 

 

 

 

 

 

16.JHILL 

BEFORE       AFTER 
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17.ANAJ MANDI 

BEFORE       AFTER 

 

 

 

 

 

 

18.ALIPUR 

BEFORE       AFTER 
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19.ANARDANA CHOWK 

BEFORE       AFTER 

 

 

 

 

 

 

 

 

 

 20. SULAR ROAD 

BEFORE       AFTER 
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21. NEHRU PARK 

BEFORE       AFTER 

 

 

 

 

 

 

 

 

 

20 277



21278

srajanyadav999@gmail.com
Typewritten text
Ravdeep Singh, Assistant Commissioner, Municipal Corporation, Patiala   

srajanyadav999@gmail.com
Typewritten text
31.07.2025

srajanyadav999@gmail.com
Typewritten text
EDICTUM LAW & CO.

srajanyadav999@gmail.com
Typewritten text
31.07.2025

srajanyadav999@gmail.com
Typewritten text
EDICTUM LAW & CO.

srajanyadav999@gmail.com
Typewritten text
EDICTUM LAW & CO.

srajanyadav999@gmail.com
Typewritten text
on behalf of Respondent No. 2 

srajanyadav999@gmail.com
Typewritten text
NA

srajanyadav999@gmail.com
Typewritten text
NA

srajanyadav999@gmail.com
Typewritten text
NA

srajanyadav999@gmail.com
Typewritten text
NA

srajanyadav999@gmail.com
Typewritten text
NA

srajanyadav999@gmail.com
Typewritten text
NA

srajanyadav999@gmail.com
Typewritten text
NA


	INDEX
	COMPLIANCE REPORT FILED ON BEHALF OF RESPONDENT NO. 2 (PG. 1-4)
	ANNEXURE R-2/1 – LIST OF COLONIES WITH DETAILS OF ALLOCATION OF AEROBINS 	PG. 5
	ANNEXURE R-2/2 – WORK ORDER FOR DOOR TO DOOR COLLECTION OF SOLID WASTE AND TRASPORTATION OF THE SAME BY USING CLOSED BODY VEHICLES 	PG. 6-7
	ANNEXURE R-2/3 – PHOTOGRAPHS OF THE REMEDIATED SITE PG. 8
	ANNEXURE R-2/4 – PHOTOGRAPHS OF THE ELIMINATED SECONDARY POINTS 	PG. 9-20
	VAKALATNAMA PG. 21

